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Smt. Nidhi Singh, Advocate for the petitioner. In the present matter other
respondents are not appearing.

As the report of the Registrar of the Company is received. A copy thereof be
provided by the registry of this Tribunal to the PCMA Dr. Pawan Jaiswal on behalf
of the petitioner. He is also at liberty to file comments/objection, if any, thereto in

the Court.

The matter be listed on 9" October, 2017 for hearing.

Dated:08.09.2017 Sri H.P. Chaturvedi, Member (Judicial)
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